THE GAUHATI HIGH COURT AT GUWAHATI

(THE HIGH COURT OF ASSAM: NAGALAND: MIZORAM AND ARUNACHAL PRADESH)

PENDENCY/ ARREARS IN THE SUB-ORDINATE COURTS OF ASSAM, NAGALAND, MIZORAM AND ARUNACHAL PRADESH,

AS ON 31ST JULY, 2024

Institution during the

Disposal during the

Closing Balance at the

Disposal of cases
which are more than 5

Pendency of Cases
which are more than 5
years old at the end of

Name of Opening Balance Month Month end of the month
years old the month
the State.
Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total Cvl Crl Total
ASSAM 104425 | 374055 | 478480 5323 22649 27972 5230 16182 21412 104518 | 380522 | 485040 970 2489 3460 17596 48552 66148
NAGALAND 1403 2521 3924 225 229 454 238 191 429 1390 2559 3949 28 26 54 345 745 1090
MIZORAM 3664 3155 6819 549 768 1317 637 782 1419 3576 3141 6717 09 46 55 415 244 659
AggxgggaL 2498 13908 16406 441 753 1194 329 723 1052 2610 13938 16548 16 60 76 186 3862 4048




